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(c) So far 12 persons have been arres-
ted. 18 bales and some loose cloth valued 
at about Rs. Thirty two thousand and sale 
proceeds valued at Rs. Nineteen thousand 
six hundred (in tbree bank dBfts of five 
thouaand each and Rs. Four thousand six 
hundred in currency notes) have so far 
been r ~r  Police investigation is still 
in progr""'. 

BlRLA GROUP OF FIRMs 

1890. SHRI N. K. P. SALVE: Will the 
Ministet' of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be 
pleased t<l state: 

(a) the number and names of ex·Gov-
ernment officials working with the Birlas 
as oontncl·men and in other capacities; 

(b) whether they sought Government's 
permission 10 join the Birla enterprises; 

(c) whether permission was given by 
Government 10 these officers to join this 
group ot' industries; and 

(d) i: ,,). tbe reasons therefor? 

THE ~  OF INDUSTRIAL DE· 
VELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): (a) 
Only ofTh:cr, who held Class I posts are 
required to ,cek the permission of the 

~n  for taking up Commercial 
employment within two years of their retire· 
ment. No officer of Class I Services had 
applied CJr heen granted permission to join 
any of ~  Rirla enterprises within two 
years alkr retirement in tbe Ministrv of 
Industri.tl Development and Company 
Affairs. 

(b) te> (u I. Do not arise. 

l'f?ORT OF EGVPTIAN COITOS 

18'i1. SHRI P. RAMAMURTI: 
SHRI K. RAMANI: 
SHRI VISWANATHA MENON: 

Will tbe Minister of COMMERCE be 
pleased to state: 

(a) whether it is a fact tbat the Egyptian 
Cotton Sbippers have decided to cut their 
sales to India of Giza 45 variety; 

(b) if so. the extent thereot aDd the 
reasons therefor; 

(c) whetber Government have taken up 
the matter witb the Government of U.A R.: 
and 

(d) if so, the result thereof? 

THE MINISTER OF COMMERCE 
(SHRI DINESH SINGH): (a) Yes. Sir, 
but the cuts have been applied to other 
markets for Giza 45 also. 

(b) The extent of the cut varied with 
the shippers and depended on the shortfall 
in tbe production of Giza 45 in the cotton 
growing districts allotted to them. 

(e) and (d). Yes, Sir. The matter was 
taken up during tbe visit of an Indian 
Trade Delegation to the UAR in January. 
1968. The representatives of the East 
India Cotton Association and the India. 
Cotton Mills Federation were associated 
with the discussions in Cairo. During these 
discussions, the UAR authorities regretted 
tbat they had been constrained to muke 
these cuts owinl! to an unexpected fall in: 
the production of Giza 45. They also lave 
categorical assurances that the cuts had been 
uniformly applied by every individual 
shipper to all his markets. 
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CoPPER PYRITES REPININO PLANT 

1893. SHRI MOHAN SWARUP: Will 
the Minister of STEEL, MINES AND 
METALS be pleased to state: 

(a) whether it i. a fact that a copper 
pyrites refininl! plant is beinl eet up at 
Indalshal in Chetradurga District; 

(b) if 80, the expenditure likely to be 
incurred thereon; and 

(c) the output of the plant when it 1tIIrl5 
production ? 
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THE MINISTER OF STEEL, MINES 
AND METALS (DR. CHANNA 
REDDY): (a) No, Sir. 

(b) and (c). Do Dot arise. 

QUOTA LICENCES 

1894. SHRI MOHAN SWARUP: Will 
tbe Minister of COMMERCE be pleased 
to state: 

(a) whether the attention of Government 
haa been drawn to the suggestion made by 
some Chambers of Commerce that the oon· 
ditions regarding the enhancement of the 
minimum \'8Iue ot quota licences to 
Rs. 1000 should be liberalized so as to 
benefit a large number of small value 
licence-holders; and 

(b) if so, the reaction of Government 
thereto ? 

1HE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI): (a) Yes, 
Sir. 

(b 1 The suggestion has been considered 
and it has not been found feasible to en-
hance the minimum value of quota licences 
to Rs. 1,000 in view of the acute shortage 
• of foreign exchange. 

SUGAR MACHINERY MANUFACTURERS' 

CONSORTIUM 

1895. SHRI MOHAN SWARUP: 
SHRI B. K. DASCHOWDHURY : 

'WiIl the Minister of INDUSTRIAL DE-
VELOPMENT AND COMPANY 
AFFAIRS be pleased to state: 

(a) whether it is a fact that a Sugar 
Machinery Manufacturers' Consortium bas 
been formed; and 

(b) if so. the scope of its work and tbe 
.extent of foreign excbange likely to be 
saved nn ~  thereby? 

THE MI"IISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): (a) 
The Chairman of the Sugar Machinery 
Division of the Engineering AssociatioD of 
India mentioned during bis speech on the 
occasion of the 2nd Annual Genem! Meet-
ing of the Division held at New Delhi on 
24-1-68, tbat it would be desirable for the 
Supr Machinery Manufacturers to form 

themselves into a Consortium for the pur-
pose of tendering and supplying sugar mill 
machinery to foreign buyers. As far as 
Gov!. are aware, no such Consortium ha£ 
been formed as yet. 

(b) Does not arise. 

RING RAILWAY FOR DELID 

1896. SHRI BAL RAJ MADHOK: 
SHRI RAM GOPAL 
SHALWALE: 

SHRI KANWAR LAL 

SHRI N. S. SHARMA: 
GUPTA: 
SHRI SHARDA NAND: 
SHRI R. S. VIDYARTHI; 

Will the Minister of RAILWAYS be 
pleased to state; 

(a) wbether it is a fact that the work 
on the Ring Railway for Delhi is 1I0t pro-
ceeding according to the scbedule; and 

(b) if so. the reasons therefor 1 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA): (a) The 
sanctioned project is called "Delhi Avoid-
1ng Lines and Connected Traffic Facilitiea." 
The construction of the project i!; pro&ress-
ing satisfactorily . 

(b) Does not arise. 

OvER-BRIDGE ON PATEL ROAD 

1897. SHRI BAL RAJ MADHOK: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whether it is a fact that the prelimi-
nary work regarding the ConstructioD of an 
over-bridge at Patel Road linking all the 
Najafgarb Road colonies with tbe Central 
Secretariat and other parts of Delhi. has 
not so far started; and 

(b) if so, the reasoDs therefor? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA): (a) Pre-
liminary Works have been taken in band. 

(b) Does not arise. 

FOREIGN COMPANIES 

1899. SHRI CHINTAMANI PANI-
GRAHl: Will the Minister of INDUS-
TRIAL DEVELOPMENT AND COM-
PANY AFFAIRS be pleased to state: 
(a) the names of the industrial ventures 

in which foreign companies have been 




